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Alleged Corruption Charges Against High 
Officials of Antibiotics Project, 

Rishikesh 

1060. SHRI M. A. KHAN : Will the 
Minister of PETROLEUM AND CHEMI-
CALS AND MINES AND METALS be 
pleased to state : 

(a) whether it is a fact thatth. Central 
Bureau of Investigation was seized of 
serious corruption charges against some t'lP 
officers, includinl! the then Project Admini-
strator of the Anti-biutics Project, Rishikesh 
in 1966; 

(b) if so, the delails thereof; and 

(C) the action taken in that direction? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLEUM AND 
CHEMICALS AND MINES AND 
METALS (SHRI D. R. CHAVAN): 
(a) In 1967 the Central Bureau of 
Investigation i"vestigated into certain aile-
gllions against.some senior offic:rs inclu-
ding the then Project Administrator of Ihe 
Anti·biotic. Project. Rishikcsh. 

(b) The allegations concerned showing 
of favouritism to a Clearing Agent and lack 
of supervision which affected the interests 
ofthe project. The detailed investigations 
in10 these allegations showed that there 
were ~ l <'efects in the matter of 

clearing bills for payments and no corru-
ption was involved. 

(c) The procedural lacunae are being 
examined to plug any loopholes. 
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1061. SHRI M. A. KHAN 
SHRI YAMUNA PRASAD 

MANDAL: 
SHRI BENI SHANKER 

SHARMA: 
SHRI DHUKESHWAR 

MEENA: 

Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORKS 
HOUSI!>IG AND URBAN DEVELOP: 
MENT be pleased to refer to Ihc reply 
given to Unslarrcd Question No. 10002 on 
the 18th May, 1970 and state: 

(a) whether a competitive Pre-entrY test 
for admission to the Lady ~ e M~ l 
College. New Delhi has been held this year; 

(b) if not, the rcasons therefor; and 

(C) the time by which the decision to 
hold the Pre-entry test for admission to the 
said College would be implemented by 
Government? 

THE M N S ~ OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING. AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (SHRI 
B. S. MURTHY): (a) No,' ir. 

(b) and (c). The University of Delhi 
have not yet worked out the details for 
holding Ihis examination. The question of 
implementalion would arise only after the 
University h,ve come 10 a final decision. 
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1063. SHRI MANIBHAI J. PA1EL : 
SHRI DEVINDER SINGH 

GARCHA: 

Will the Minister of HEALTH AND 
FAMfLY PLANNING AND WORKS 




